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 Pond/Johar at Khasra 896 (inside the Jaffarpur Kalan Village)
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Drains (Nalis)  carrying waste water into pond.
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Drains (Nalis)  carrying waste water into pond
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Drains (Nalis)  carrying waste water into pond 
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Solid Waste, Malba and Cow Dung Cake dumped adjacent to Pond
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External Pond / Water body (at approximately 300mt distance from pond inside the village at Kh- 896) 
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Aeration Syatem installed by DJB in external Pond / Water body 
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DELHI POLLtmON CON1ROL co:MMITTEE • \I/ L' f -.;~ I DEPARTMENT OF fu\YVIRO~MEl'-fI: (GOVT. OF NCI Of DEUil) J 
3rd FLOOR, BLOCK-I, DELHI IT PARK, SHAS1Rl PARK, DELHI -110053 ~ ~) L11~~ye h:· 

Vint us at: http:!/dpcc .. dellugO\itnic.in ' V [rm'.-(;~ 

Email us at: cmcxii c ail.com 

F.No.: DPCC-H013/1/2026-Legal/ 2-1, ot Cf Dated: I &-( o.r) i.. o 2-, 

1. The Member Drainage, Delhi Jal Board, 
Varunalaya Phase- 11, Jhandewalan, Karol Bagh, Delhi-110005. 

2. The Chief Enginner (Dwarka Zone), 
ODA Office Complex, 27 Manglapuri, Dwarka, New Delhi 

Subject: Order dated 09.12.2025 of Hon'ble National Green 
n-ibunal (NGT) in OA no. 606/2025 in the matter of Jitender Vs. 
Govt. of NCT of Delhi regarding pollution and encroachment in 
Johad / pond, situated in khasra no.896, Village Jaffarpur Kalan 

Sir/Madam, 

Please find enclosed herewith Order dated 09.12.2025 of Hon'ble NGT in 
in aforementioned NGT matter regarding pollution and encroachment in 
Johad / pond which is situated in khasra no.896, Village Jaffarpur Kalan. 

In this reference, it is informed that inspection of the said pond / johad 
was carried out by DPCC on 12.05.2026 and following was observed: 

1. Wastewater generated from kitchens and bathrooms (excluding 

sewage waste) of local residential households is being directly 

discharged into the pond through small drains (nalis) from all sides 

without any treatment mechanism. The discharge of untreated 

wastewater has resulted in stagnation and mosquito breeding in 

and around the pond area. 

2. The pond located inside the village is connected through an 

underground pipeline to another pond/waterbody situated outside 

the village (approximately at 300 mtr. distance from inside pond) 

As informed by local residents, whenever the connecting 

underground line gets clogged, the water level in the village pond 

rises significantly. 

3. Local residents stated that a sewer line has been laid by Delhi Jal 

Board; however, the same has not yet been made operational. 

Presently, septic tanks are being used for disposal of sewage waste. 

4. An aeration system was observed installed at the external pond / 

waterbody by DJB; however, the same was found to be non­

operational during the inspection. 

5. Officials from Delhi Jal Board informed that these water bodies / 
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ponds were previously maintained by the department and have 

recently been handed over to Delhi Development Authority. 

6. During the inspection, dumping of municipal solid waste and 

construction & demolition (C&D) waste was observed adjacent to 

the pond. In addition, cow dung cakes were found stacked adjacent 

to the pond for drying purposes. 

7. Local residents further reported that during the monsoon season, 

the pond overflows and water reaches nearby residential houses, 

causing inconvenience and potential health risks to the surrounding 

population. 

In view of the above, it is requested to kindly direct the concerned officer 

to take immediate action in respect of the observations mentioned 
above and submit the point-wise Action Taken Report to DPCC at the 
earliest. 

Co Pd +.:, ', • 

([) Mcu.>te.n r~/e ., CM C ~ XJL 

Yours Sincerely, 

Senior Environmen~ En;neer, 
CMC-XII 
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